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                                     O R D E R 

  The Petitioner herein, by filing the instant Petition, seeks 

correction of the typographical error which has occurred in the Order of 

this Court, dated 15.09.2021, in W.P. (PIL) No.08 of 2020, wherein at 

Paragraph 7, the price of RAT Testing for Covid 19 has been reflected as 

“Rs.300/-“ instead of “Rs.350/-.”  

  Considered. 

  The sum reflected as “Rs.300/-“ shall be read as “Rs.350/-“ 

in Paragraph 7 of the Order, dated 15.09.2021, in W.P. (PIL) No.08 of 

2020. 

  C.M.C. No.05 of 2021 accordingly stands disposed of. 
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